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CENTRAL ADMINISTRATIVE TRIBUNAL 
PRINCIPAL BENCH: NEW DELHI 

 
OA NO.3473/2018 

 
NEW DELHI THIS THE 27TH DAY OF SEPTEMBER, 2018 

 
HON’BLE MR. K.N. SHRIVASTAVA, MEMBER (A) 
HON’BLE MR. S. N. TERDAL, MEMBER (J) 
 
1. Ajay Kumar Sharma, 
 Aged about 38 years, 
 S/o Sh. Birendra Sharma, 
 R/o Aripur Saryan, PO-Patoi, 
 Distt-Ballia (U.P.)-221716. 
 
2. Abhinav, aged about 29 years, 
 S/o Sh. Rajeev Kumar Mishra, 
 Address: H.No.30/22, Gali No.12, 
 Hanuman Mandir Marg, 
 Wazirabad Village, Delhi-110084. 
 
3. Arun Verma, aged about 34 years, 
 S/o Sh. Jagdish Prasad Verma, 
 Address: 139, Gobind Nagar, 
 DCM Ajmer Road, Jaipur, 
 (Raj)-302021. 
 
4. Pankaj Bajpai, aged about 28 years, 
 S/o Sh. Upendra Kr. Bajpai, 
 Address: Vill-Bawali, Post-Lilsi, 
 Distt.-Sitapur-261001. 
 
5. Santosh Kumar, aged about 30 years, 
 S/o Sh. Chandramohan, 
 Address;  Vishwas Nagar,  
 Delhi-110032. 
 
6. Khushboo, aged about 27 years, 
 D/o Sh. Dalchand, 
 Address: F-71 J.J. Camp. Tigri, 
 Dr. Ambedkar Nagar, New Delhi-62. 
 
7. Randeep Singh, aged about 32 years, 
 S/o Sh. Jarnail Singh, 
 Address: Vill- Chourdpurnanu, 
 PO-Kotkader, Tehsil-Nagina, 
 Distt. Bijnor (UP). 
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8. Dolly Mohour, aged about 31 years, 
 Husband of Sh. Mahesh Chand, 
 Address: H.62, Trishan Vihar,  
 Delhi-86. 
 
9. Ramendra Kumar, aged about 31 years, 
 S/o Sh. Mahendra Kumar Srivastava, 
 Address: Vill- Orhatha, PO-Shahaganj, 
 Distt.- Sonebhadra (UP)-231215. 
 
10. Sushil Kumar, aged about 28 years, 
 S/o Sh. Amar Chand, 
 Address: PO Kangoo, Tehsil- Sunder 
 Nagar, Dehavi Mandir, HoP-174701. 
 
11. Ashish Kumar Mishra, 
 Aged about 30 years, 
 S/o Sh. Harish Chandra Mishra, 
 Address: D-38, Staff Quarter, 
 St. Stephens College,  
 North Delhi-110007. 
 
12. Rinku, aged about 28 years, 
 S/o Sh. Ishwar, 
 Address: T-510, F-15, H-13, Gali No.4, 
 Baljeet Nagar, New Delhi. 
 
13. Balveer Singh, aged about 34 years, 
 S/o Sh. Soran Singh, 
 Address: H.No.109, Gali No.4, 
 Mandoli Extension. 
 
14. Pooja, aged about 31 years, 
 D/o Rajeev Kumar Mishra, 
 Address: Qtr. No.34, Meeramai 
 Polytechnic College, Maharani 
 Bagh, Delhi-110065. 
 
15. Sushma Kumari, aged about 42 years, 
 D/o Girdhari Singh Gusain, 
 Address: H.No.710, Sec. 11,  
 Vasundhara, Ghaziabad (UP). 
 
16. Mubarik Hussain, 
 Aged about 28 years, 
 S/o Sh. Babu Khan, 
 Address: 16 Guru Ravi Das 
 Mandir, Sawan Park, Ashok 
 Vihar, Delhi-110052. 
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17. Raj Kumar, aged about 32 years, 
 S/o Sh. Nathu Prasad, 
 Address: VI-2083, Janta Flat, 
 Nand Nagri-110093. 
 
18. Bhupendra Kumar, 
 Aged about 30 years, 
 S/o Sh. Suresh Chandra Sharma, 
 Address: H.No. P-3/90, ‘P’ Block, 
 Mangalpuri, Delhi. 
 
19. Birbal Singh, aged about 35 years, 
 S/o Sh. Magi Ram, 
 Vill & PO Sankraud, 
 Khikra, Khekra, Baghpat, 
 UP-250101. 
 
20. Sumitra, aged about 30 years, 
 W/o Sh. Sandeep, 
 R/o 107, Desh Khera, Malwi 
 Julana, Jind, Haryana, 
 PIN-126101.       …Applicants 
 
(All the above mentioned applicants have applied for the post of  
Special Education Teacher (Post Code 87/17), Group- C Post.  
 
 (By advocate: Mr. T.N. Tripathi) 
 

VERSUS 
 
1. GNCT of Delhi, 
 Director of Education, 
 Directorate of Education, 
 Delhi-110054. 
 
2. Delhi Subordinate Services 
 Selection Board  
 Through its Secretary, 
 FC-18, Institutional Area, 
 Karkardooma, Delhi.      …Respondents 
 

ORDER (Oral) 
 
By Shri K.N. Shrivastava, Member (A): 
 
 At the outset, Shri T.N. Tripathi, learned counsel for the 

applicants seeks leave of this Tribunal to withdraw this OA with 
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liberty to pursue his legal remedy before the appropriate forum. 

Prayer allowed.  

 
2. The OA is dismissed as withdrawn with liberty as prayed for.  

 

(S.N. TERDAL)      (K.N. SHRIVASTAVA) 
MEMBER (J)            MEMBER (A) 
 
 

/jk/ 

 

  

 


